INCOME TAX APPELLATE TRIBUNAL: KOLKATA ZONE: KOLAKTA

CONSTITUTION OF KOLKATA BENCHES FROM 19/05/2025 TO 22/05/2025

[23/05/2025 (Friday) is for Misc., Stay, Clubbing, Early Hearing Application]

“SMC” Bench Shri Duvvuru R L Reddy, Vice-President (KZ) Court Room
(Hybrid) (Hybrid Court Hearing at 10.30 A.M.) s
“Patna (SMC)” Shri Duvvuru R L Reddy, Vice-President (K2) Court Room
Bench (Hybrid Court Hearing after completion of “SMC” Bench) No.1
(Hybrid) ’
“Patna Shri Duvvuru R L Reddy, Vice-President (KZ) ol oy
(Division)” & No.1
Bench Shri Sanjay Awasthi, Accountant Member
(Hybrid) (Hybrid Court Hearing after completion of “B” Bench)
“Cuttack” Shri Duvvuru R L Reddy, Vice-President (KZ) Cout e
Bench & No.1
(Hybrid) Shri Rakesh Mishra, Accountant Member
(Hybrid Court Hearing after completion of “C” Bench)
“B” Shri George Mathan, Judicial Member Contt Rooi:
Bench & No.2
(Hybrid) Shri Sanjay Awasthi, Accountant Member
(Hybrid Court Hearing at 10.30 A.M.)
. Gt Shri George Mathan, Judicial Member
Bench & Cou;lt Rzoom
(Hybrid) Shri Rakesh Mishra, Accountant Member .
(Hybrid Court Hearing after completion of “B” Bench)
“Ranchi” Shri George Mathan, Judicial Member
Bench & Court Room
(Hybrid) Shri Ratnesh Nandan Sahay, Accountant Member hbir
(Hybrid Court Hearing at 2.30 P.M.)
“A” Shri Rajesh Kumar, Accountant Member
Bench & Coull\'rt R300m
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member =
(Hybrid Court Hearing at 10.30 A.M.)
gl P i Shri Rajesh Kumar, Accountant Member
Bench & Coulx\'lt Rsoom
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member -
(Hybrid Court Hearing after completion of “A” Bench)
“Guwahati” Shri Manomohan Das, Judicial Member Gt R
Bench & No.4
(Hybrid) Shri Sanjay Awasthi, Accountant Member
[Hybrid Court Hearing after completion of Patna (Division) Bench]
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